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UTTAR PRADESH SARKAR
SANSADIYA KARYA ANUBHAG-1

No. 852/XC-5-1-21-515-2021
Dated Lucknow, December 20, 2021

NOTIFICATION
MISCELLANEOUS

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution, the Governor is
pleased to order the publication of the following English translation of the "Uttar Pradesh Rajya Kreeda
Vishvavidyalaya (Sanshodhan) Vidheyak, 2021" introduced in the Uttar Pradesh Legislative Assembly on
December 16, 2021.

THE UTTAR PRADESH STATE SPORTS UNIVERSITY (AMENDMENT)
BILL, 2021

A
BILL
further to amend the Uttar Pradesh State Sports University Act, 2021.

IT Is HEREBY enacted in the Seventy-second Year of the Republic of India as

follows:-
Short title 1.This Act may be called the Uttar Pradesh State Sports University (Amendment) Act,
2021.

Amendment 2. In sub-section (1) of section 3 of the Uttar Pradesh State Sports University
&f;ei';”n‘z o; Act, 2021 (hereinafter referred to as the "principal Act "), for the words "Uttar Pradesh
of 2021 State Sports University”, the words "Major Dhyanchand Sports University" shall be

substituted.

Amendment 3. For section 10 of the principal Act, the following section shall be

of section 10 substituted, namely :-

"10. The following shall be the officers of the University, namely:-
(i) the Chancellor;
(ii) the Vice-Chancellor;
(iii) the Directors;
(iv) the Deans;
(v) Head Coaches ;
(vi) the Registrar;
(vii) the Controller of Examinations ;
(viii) the Librarian;
(ix) the Finance Officer; and

(x) such other persons as may be declared by regulations, to be
the officers of the University."

4. In the principal Act, after section 17 the following section shall be Insertion of
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inserted, namely :- section 17-A

"17-A (1) The Finance Officer shall be appointed by the State Government
from amongst the officers of Uttar Pradesh Finance
Services, and the terms and conditions of services of
the Finance Officer shall be governed according
to the

concerned service rules of the State Government.

(2) The Finance Officer shall be subject to disciplinary control of the State
Government. However, the Executive Council may report irregularities or
recommend action against the Finance Officer to the State Government after making
appropriate inquiry.

(3) The Finance Officer shall be the ex-officio Secretary of the Finance Committee, but
shall not be deemed to be a member of such Committee.”

Finance Officer

STATEMENT OF OBJECTS AND REASONS

The Uttar Pradesh State Sports University is proposed to be established in Meerut
District of Uttar Pradesh as an affiliating and teaching University of sports in order to spearhead
sporting ambitions and to develop sports environment in the State.

In order to give sports  due recognition, it has been decided that the aforesaid sports
University be named after Major Dhyanchand whose contribution to Indian sports is immense
Further, a need has also been felt to creat e the post of Finance officer and define work and
responsibilities thereof in order to facilitatethe smooth operation of the said Sports University.

In view of the above, it has been decided to amend sections 3 and 10 of the Uttar Pradesh
State Sports University Act, 2021 (U.P. Act no. 8 of 2021) and insert a new section 17-A in the
said Act.

The Uttar Pradesh State Sports University (Amendment) Bill, 2021 is introduced accordingly.

UPENDRA TIWARI,
Rajya Mantri (Swatantra Prabhaar),
Khel.

By order,

J. P. SINGH-II,
Pramukh Sachiv.
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